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CENTRAL ADMINISTRATIVh iRiBUNAL
PRINCIPAL BENCH

R.A.NO. 245/Z003
IN

CP 57/2003 in
OA 1764/2002

New Delhi this the <^th day of Septembsr,, 2^0 3
Hon'ble Smt. Lakshmi Swaminathan, Vice-Chai riiiaii k-j )
Hon'ble Shri V,K. Majotra, Member (A).

Janardhan sharma in p.3.Hi.Tyagi & Ors. . . mmpi lOanL.'

Versus

1 . Shri A.K.Aggarwal,
Seoretary,

Mini sty of Personnel, Puulio
Grievances and Pension
(Department of Pensonnel and
Trainning), North Block,
New Del hi,

2. Dr.S.Narayanan,
Secretary,
Ministry of Finance,
Department of Expenditure,
North Block, New Delhi.

3. Shri Subi r Dutta,
Secretarry,

Ministry of Defence, South Bluuk,
New Del hi.

4. Shri G.C.Bhandari,
Controller General of Defence Accounts,
West Block y, R.K.Puram, New Delhi.

5. Shri R.K.Singhal,
Controller of Defence Accounts,
Army Meerut Cantt.

6. Shri Mukesh Sinha,
Joint Controller of Defence Accounts,
Funds, Meerut Cantt.

.Respondents

ORDER (By Circulation)

Hon^ble Smt. Lakshmi Swaminathan. Vice Chairman (J).

RA 245/2003 has been filed by the Review

Applicant:. praying for review of the Tribunal's oral

order dated -22.5.2003 on the ground that there are



numerous errors on ths facs of rscord. We are unabis to

agree with this contention as the applicants ars L.ryiiia

to re-argue the ca8e,«hich does not fall within the
provisions of Section 2S C3)(f) of the Administrative
Tribunals Act, 1885 read with the prioiple laid down

under order 47, Rule 1 CPC, Acoordingly RA 245/2003 is

rejected.

( V.K.Majotra )
Member (A)

( smt.Lakshmi Swaminathan )
Vice chairman (J)


